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-10 SHRI KRISHNA PRATAP 
SINGH~ Wlll t~ Minister of EDUCA-
TION AND \ &OCIAL~ WELFAU be,. 
pie~\W ~tA\e\ • 

(a) whether Government are mtnk-
Ina of ma.t1Aa-radl~ ~iea ~ the 
education q8tem; 
G 

(D) whether it is a faet that the 
present education system of 10 + 2 + 3 
has not brourht the desired reeultlj 
ant! 

(c) .hat are the detaila of the pro .. 
posal, lti .11' teprd 1 f 

~ . \-

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRl 8. B. 
CHAVAN): (a) and (b). No, Sir. 

(c) Does not .rt ... 

s__ tor the 8elled.Jed c ... ~ ... 
.. want C ..... III DelhI 

·11. SHRI HIRALAL R PARMAR: 
SHRI RAM LAL RAHI: 

Wlll the Minister of WORKS AND 
HOUSING be pleased to state' 

(a) whether Govemrnetlt have anT 
scheme to proVIde housmg facIlity to 
homeless persona belonging to SChe-
duled Castes. econonucally backward 
class and labourers UVlng ill Delhi 
Territory tor • long time; ~ 

(b) If 10, the outllnea thereof! 

THE MINISTER OF PARUAMENT-
ARY ArrAIRB AIfD WOB.K!J A!fD 
Hot~IMG (SHBl ~HISHMA MAAt\IK 
SINGH) (a' &l)'d (b). Delhi Ad~ 
tratl.on nas nwpart.ed Ulat el\bOuctL~ IW 
separate sebeme 81 _ca Jo.r _provtdMC 

hoUSing taefHtia to the bomelleu per.. 
SOrli beiongtna to SbetI uJetl Caatel., 
eco~m~calb' Qackw~ ~ .t:1cwJt." lAnd 
laboUl"erl U vtng tp.. llIiII1 lteuttory fO(' 

8 lolli time it 1n operatton. Ulere are 
th~ tollowulg sehemet running--, 

( 1) Integrated Subsldiged Houaln, 
Scheme for IndustnaJ Workers 

This Scheme ... appltcable to cer-
tain "employees within the meanlcg 
ot The Indian Factoriee Act. 19'8. 

(2) Houee-sltes..cwn-Hut Construc-
tion Scheme for Landleee Worker. 
in Rural Areas. 

This scheme relates to provis!on of 
house-sites for luQlea .,ricultufu 
labourer., workers and artlsan ~ hv" 
ina in rural areae. The ceilinl' for 
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development of house-sites i8 Ra. 300 
in the plains aod Rs. 500 in hilly 
*real. 100 per cent IraQt is provided 
for development of bouse-sites. As .. 
sistance for construction of dftWng 
units is at Rs. 500 for those who 
have already been gi ven house.sites 
aDd Ra. 750 lor those to whom house-
sites are also to be provided. All 
labour inputs have to be provided 
by tbe beneficiaries. The scheme is 
included in the revised Minimum 
Needs Programme. 

(3) BubBid,y for conatrucUoo 01 
houses to Scheduled Caste D8nJOns t. 
rural areal. 

Harijan Welfare Board, Delhi, 
gives an -assistance of Rs. 1500 as 
subsidy to those Scheduled Caste 
persons in rural areas who have not 
got a pucca house in their own name 
or in the name of their· dependents, 
but J. .ossess a plot 0 f land measuring 
at leost 60 sq. yels. in !beir OWtl name. 

(4) Provision of residential plots 
under Jhuggi-Jhonpri, Removal 
Scheme. 

Persons removed from jhuggi· 
jbonpris are given plots of 25 sq. yds. 
eacb in Resettlement colonies scat .. 
tered all over Delhi. 

EIJtiJrlM.ed Cost of IDfraatrueture for 
Asian Games 1981 , 

·14. SHRI S. M KRISHNA: 
~;HRI P. K. KODIYAN: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(&) the estimated cost of the infra-
atrueture being 'built for yiQ Gamee, 
1982; 

(b) the .enue of the gaIn- aAd 
the dad.. belllQ eonMfUcted tor • 

I 

pttpCJII!; 

te) tbe broad detail. cJf tbe .. 
tu. ~ tus ....,. ., tar; ad 

(d) whether Government have any 
second thinking on the advisabUity of 
boldin, ASIAD in India, if ao what? .. 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHlU 8. B. 
CHAVAN): (a) Rs. 38.83 crorea (ell-
cludini the expenditure to be borne by 
DDA and NOMe) as per details liveD 
in the statement placed on the Table 
of the Sabha. 

(b) Except for Yachting, which wiD 
be held in Bombay, an the sportl {or 
Asian Gamee, 1982 will be held in Delhi 
in the existini stadia/halla or in the 
new sports facilities to be constructed. 
The stadia to be constructed are:-

(1) Main Outdoor Stadium of 
75,000 capacity in Lodi Road Com. 
plex: 

(2) Indoor Stadium of 25,000 seat-
ing capacity in the Rajghat Sports 
Complex~ 

(3) Indoor Swimming Pool of 
International standards at Talkatora 
Gerden; and 

(4) A new Cycle Velodrome and 
Shooting Range may have to be con-
structed. 

( c ) Designs and financial estimates 
of the stadia to be constructed have 
been approved and sanctioned. The 

• construction works have started. rERT 
Chart. have been prepared for each 
construction work laying down target 
dates tor the completion of various 
sta," of the construction work.. All 
the conatruction vrorka are expeeted to 
be completed bt end ot .tuDe, wei. 8l 
far the progresl 01 coudrue1ioo WOI'k 
wbicb i. r.viewed every tortni.tdit by 
tbe 8\eeriDi Committee II l'tMf~7. 

(d) Jlo, 1IIr. 




